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(c) As the processing of some work
01, .fSnfftfer i i W M l  w f r  »  
cently an& on i  iliwSfte W»is, it 
not made ‘any reduction in the cost, so 
far However, the systems have brought 
efficiency iŝ o the work and ĥ ve helped 
the i»ftnage*nent in keeping their work* 
men better informed on details of their 
wages etc.

A ward of Contra** of w *rk o( C hajrt- 
mari Mine, by Hindustan Copper 

Lim ited

5 m .  SHftT D. ft. PANt>X: Will the 
Minister of STE?EL AND MINES be 
pleased to state:

U) whether there is any proposal with 
H industan Copper L im ited/K herti 
Vopper Project to aw ard the w ork of 
Chandm ari Mine on contract and if 
so, who are the parties with whom 
negotiation is going on or likely to 
take place;

(b) whether woikmcn employed at 
Kbotn and Kolihan Mine h'avc by now 
gained sufficient expeiience and expartise 
from foreign consultants and agencies; 
and

(c) if so, the reasons why gained ex* 
penepce cannot be utilised and work 
completed departmentally under the con­
trol of Khetri Copper Project?

THE DEPUTY MINISTER IN THE 
MINISTRY QF STKEL AND MINES 
(SHRI SUBODH HANSDA); (ft) to (c). 
Ihcre is no proposal for the award of 
work for Chandmari Mine on contract 
Ih e  development of this mine will be 
done by Hindustan Copper limited 
themselves.

Correction of Answer to USQ No. 660 
dated 26-7-1973 Re. Plans for Increasing 
production and Profitability of Kerry |n- 

dnstry

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEAVY , INDUSTRY 
(SHRI SIDDHESWAR PRASAD); J

26th July, 1973 to Unstarred Question 
No. *60 re&&&£& *htM M r d m
Pm # M i  ^  y m M i t y  of m m
Industry. fVtfced 111 UMofy. See Mb. 
Lf-5569-A/T3.1

I also lay on the Table a Statement 
giving reasons for delay in correcting the 
reply.

Statem ent

“The incorrectness of the informa* 
tton furnished in reply to part (a) of 
the Unstarred Question No. 660 came 
to our notice later while dealing with 
another similar Parliament question and: 
hence the delay in correction”.

12 26 hrs.

PAPERS LAID ON THE TABLE

R f v i f w s  a n d  A n n u a l  R e p o t s  o f  
M \ c h i n e  T o o l s  C o r p o r a t i o n  o f  
I n d i a  L t d ,  A j m e r  a n d  H i n d u s t a n  
M a c h in e  T o o l s  L t d  . B a n g a l o r e  f o r  

1971-72

THE MINISTER OF HEAVY IN ­
DUSTRY AND STEEL AND MINES 
(SHRI T. A. PA I). I beg to lay on 
the  Table a copy each of the follow­
ing papers (Hindi and English ver­
sions) under sub-section ( 1) of sec­
tion 619 A of the Companies Act, 
1956:—

(1) (i) Review by the G overn­
m ent on the working of th e  
Machine Tools Corporation 
of India Limited, Ajmer, for 
the year 1971-72.

(il) Annual Repork of th e  
Machine Tools Corporation 
of India Limited, Ajmer, tor  
the year 1971-72 along w ith 
the A udited Accounts apd 
the  comments of the  Comp­
tro ller anil A uditor General 
tlifereOn. [P riced  in  Library. 
See  Ifa. L*-&556/73].

f t )  {!) m r v & r  %  tife <&Veffe- 
ittertt o k  m  wotftin* 01
HKfeMttt! a f e f e *  M


